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Shri Nar Deo Saatak:
Start Atam Das:

Will the Minister of Heme Affairs 
be Pleased to state:

(a) whether Pakistan has been con­
tinuing its raids on the Western 
borders even after the Tashkent dec­
laration and caused loss to the life and 
property of the inhabitants; and

(b) if so, the details of the same?

The Mlaister of Home Affairs (Shri
T . B. Charan): (a) and (b). Where- 
aa there are no reports of such raids 
in respect of Punjab and Gujarat, 
there have been 117 land intrusions 
an^ 23 violations of the Indian air 
•pace by Pakistan in J. & K. Incidents 
reported from Rajasthan are mostly 
In the nature of trans-border crimes
Uke robberies, kidnappings, cattle 
lifting, thefts, etc., in a view of which 
Pak Ranges are believed to have had 
a hand.
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Extra Departmental Employee*

*193. Shri Umanath:
Shri A. K. Gopalaa:
Shri P. Gopalaa:

Will the Minister of Commonieatfeaa 
be plcase<} to state:

(a) the number of extra-Depart- 
mental employees working under the 
Posts and Telegraphs Department, 
statewise;

(b) the details of the salary and 
allowances gran'.ed to them;

(c) whether there is any proposal to 
recognize them at least as part-time 
Departmental staff;

(d) if not, the reasons therefor;
(e) the duty time fixed for the extra 

Departmental Staff; and
(f) whether overtime allowances are 

granted to them?
The Minister of state ia the De­

partments of parliamentary Affairs 
and Communications (Shri L K. 
Gujral): (a) and (b). A statement Is 
laid on the Table of the House. [Placed 
in Library. See No. LT-820J87J.

(c) No, Sir.
(d) Extra Departmental Agenta per­

form postal functions on an agency 
basis and they are expected to have 
some other means of livelihood also. 
They are not regular civil servants.

(e) The duty hours of varloua eata- 
goriea of Extra Departmental staff ax* 
fixed by local authorities with




